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foreigners by way of allowing com-
missions and other kinds of conces-
sions;

(b) if so, the steps proposed to be 
taken to save the Coiporation from 
this disadvantage; and

(c) whether Government propose to 
nationalize the Coir export trade?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) and (b). Export 
of Coir products can be made by re-
gistered exporters including state 

trading agencies e.g. Kerala State Coir 
Corporation after obtaining an export 
licence from Coir Board. With a 
view to have healthy competition 
among the exporters, export licence 
is issued only when the contract is at 
minimum floor price fixed by the Goir 
Board or at higher price.

(c) There is no such proposal at 
present.
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